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FE SUNDAY 19

Zonal office Gurgaon G 41, Connaught Place, New Delhi 110001

Possession Notice (For Immovable Property) [Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002]
Whereas, the undersigned baing the Authorised Officar of the INDLAN BANK, under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 and in exercise of powers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notices on the
date mentioned against account and amount stated hereinafer calling upon them to repay the amount within sidy days from the date of receipt of said notices.
The Borrower/GuarantoriMortgagor having failed to repay the amount, notice is hereby given to the Bormrower/Guarantor/hMorigagor and the public in general that the
undersigned has taken possession of the property described herein below in exercize of powers conferred on himunder section 13(4) of the said Act read with rule 8 of the said
rules on the dates mentioned against account and amount below,
The BarrowerGuarantorMartgagor in particulas and the public in general is hereby caulloned not 1o deal with the property and any dealings with the property will be subject 1o
tha charge of the Indian Bank for the amount along with fufure interest, cost, expenses and charges.
The Bomowen'Guarantororigagor attention is invited to provisions of section 13(5) of the Securitsation and Reconstruction of Financial Assets & Enforcement of Secunty

PANYAM CEMENTS AND MINERAL INDUSTRIES LIMITED
CIN: L26940AP1955PLC000546

REGD. OFFICE: 10/156, CEMENT NAGAR, KURNOOL - 518 206 (A.P)
Phone: 08514-222274, email: panyam1956@gmail.com, Website: www.panyamcements.in

AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH, 2023

[T in lakhs, axcept samings per share dala)

Sl. Particulars GUARTER FNOED YEAR ENDED InterestAct. 2002, in respect of the tme available, to redeem the secured assets
Ha 31.03. 2023 31.03.2022 31.03.2023 31.03.2022
e (Audited) pAaachind) {Audited) Sr Name of the Account/ , Date of Demand Notice|  Amt ofs (as mentioned in the
; Description of the Immovable propert ;
1 | Total Income from Operations 263 99 : 3 B05.76 No. Borrower & address ot propeny Date of Possession Notice ws 13(2)
2 | Net Profit for the period (before Tax, ) 1 |Branch:-Faridabad All that part and parcel of the Property 1#.11.2{;22 Rs. B1,74,225.00 together with
exceptional and / or Extraordinary ilems) \840.85) (f58.15) | (3.581.54) | 20.808.62 Borrower,1. Mis Aditya Enterprises Shop Mo 50, Tikona | House No. 1-C-86 (Front Portion) situated| ™ ne ne annn agread inferast from 14/11/2022
3| Net Profit for the period before tax (after Park, NIT Faridbad, Haryana- 121001 O PRt b e e Ee| 25052023
exceplional and !/ or Exfraordinary iflems) (3,784 96) [3,317.48) 16,5935.53) 18.958.17 2. Mrs. Himanshl Gogla Dio Puneet Kumar, Rio, 1-C-'88, | Kumar Gogia Slo Shri Jeewan Dass Gogia
4 Met Profit for the period after tax (after MIT, Faridabad, Haryana-121001 Area 122sq.vds Bounded as- Norh - House
exceptanal and !/ or Extraardinary items) (3,784 26) [3,317.48) (5,535.55) 20,274, 74 3. Mr. Puneet Kumar Gogia S/o Jeevan Dass Gogia, 1-C- | jg - | -Elf:. ngjm . Common Passage and
§ | Total comprehensive income for the period 186, NIT Faridabad, Haryana- 121001 House No : IC -87, West : Remianing Part of
[Camprising proft’ {loss) foar the perod aftar 4. Mrs. Nidhi Gogia Wio Puneet Kumar, Rio, 1-C-/88, NIT, ; ; :
lax and olher comprehansive incema afler tax) (3,785.51) (3,316.52) {6,533.60) | 20276.02 Faridabad Haryang-*lzmm the H.NOP IC-85, East: Read
6 | Paid-up Equity Share Capital i - - -
" | (Face Value Re.101- per thare)  ao24 | a1 | so2ia|  aom : Date : 25-05-2023, Place : Faridabad Authorised Officer, Indian Bank
7 Resarvas (excluding Revaluation Reserve) i
as zshown in Balance Sheet of the previous year [3.785.51) [6,245.47) (12,779.16) | (B.24547T) :
B | Earnings per equity share: 1 Branch: 55A Navyug Market, Ghaziahbad-201001
Basic (237 .88) {B2T 16) {410.76) 5,055.15 - = - - Email: N562@indianbank.co.in
[ [ Diluted (237 88) (41.36) (410.76) 252.76 m d% Indian Bank : N562@indianbank.co.
Notes: “APPENDIX- IV-A” [SEE PROVISO TO RULE 8(6)]

1} The abowve audited results were reviewad by Audit commilies and approved by the Board of Directors ai their Mastings held
asan 27-05-2023

2} Thecompany's business operations comprises single operating segments viz, Cement and Cementitious Materlals

3} The financial results of the company have been prepared in accordance with Indian Accounting standards (IND AS) as
prescribed under section 133 of the companias Act 2013 read with Companias (Indian Accounting standards) Rules 2015 (as
arnended)

4} The figures for the Qwarter ended 39-03-2023 and 31-03-2022 are the batancing figures between avdited results in respect of
full fimancial year and published year to date upto the third quarter of the relevant financial vaar,

5} The figures for the comesponding previous Year/Quarter have been restatedregrowpad and reclassified, wherever
AECEEGary ko Canform with thasa of the Quarier ender Bepod

6) Exceptional llems of Rs 2944 crores include refurbishing cost of Bs 10,88 crores Incurred to restart the Operations after a
gapofd years _The Company's operations were ceased in Decamber 2018,

7} The company started its Chnker production operations on 02nd March 2023, the figures for curment year are not directly
carmparabbe wilh thal of previous year igunes.

B} The company had allotied 76,230,300 Equity shares of Rs 10/- each on preferential basis to Its promaters on 03-Feb -2023
Consequenthy the Basicand Dilvted Earmings Per Share weare worked cut on prorata basis in accordance with IMDAS 33

8} The above is an axtract of the detaited format of audited financial reswlts for the quartar and year ended March 31, 2023 filad
wilh the Stock Exchange under Bequlalion 33 of the SEBI (Listing Obbigations and Disclosure Bequirements  Regulations,
20115 The full format of the un-audited financial reaults are available on the company's wabaite (wWaww. panyamcements. com)
and on the website of the BSE Limited (www bseindia.com)

SHISTHATE ALLAHABAD SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcemen
of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002.
orrower ortgagor . Mrs. Laxmi VV/o Mr. kajan, Mrs. Laxmi W/o Mr. Rajan (Legal Heir of decease orrower ortigagor Latg
Address-1: House No. 642, Vivekanand Nagar, Ghaziabad, Uttar Pradesh - 201001 Mr. Rajan S/o Mr. Sati Ram) Address-1 : House No. 642, Vivekanand Nagar

Address-2: House No. 51, Sector - 04, Vivekanand Nagar, Ghaziabad, Uttar Pradesh—201001 Ghaziabad, Uttar Pradesh - 201001 Address-2 : House No. 51, Sector-04
Address-3: House No. 406, Rahul Vihar, Daulatpura, Ghaziabad, Uttar Pradesh - 201009 Vivekanand Nagar, Ghaziabad, Uttar Pradesh—201001

lermLoanA/c No. o043/ /1 /3902

A o

Noticeis hereby given to the publicin generaland in particularto the Borrower (S) and Guarantor (s) that the below described immovable property morigaged/charged to the
Secured Creditor, the constructive/physical (whichever is applicable) possession of which has been taken by the Authorised Officer of Indian Bank, Navyog Marke
(eAB) Ghaziabad branch, Secured Creditor, will be sold on "As is where is", "As is what is" and "whatever there is" on 20.06.2023 for recovery of Rs.26,49,983/
(Rupees Twenty Six Lakhs Forty Nine Thousand Nine Hundred Eighty Three Only) (as on 02.06.2022) with interest thereon, due to the Indian Bank, Navyog Marke
(eAB) Ghaziabad branch, Secured Creditor from (Borrower) Mrs. Laxmi W/o Mr. Rajan and Late Mr. Rajan S/o Mr. Sati Ram, Address - House No. 51, Sector-04
Vivekanand Nagar, Ghaziabad, Uttar Pradesh - 201001.

il st s The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

i . PR
Place | Hyderabad JagathtaItsE;:an Srinisha “Detaited description of the Property —["Allthe part & parcel of House No. 57, Ground and First Floor (With Roof Rights), situated at Vivekanand Nagar, Sector — 04, Tehsil &
Date : May 27, 2023, {Managing Director) (with Boundaries and area) District Ghaziabad, Uttar Pradesh - 201001, Total Area - 38.018 Sq Mtr and Covered Area (Including Ground Floor, First Floor &
Balcony)-79.21 Sq.mtr. Boundaries:  East:9.15 Meter Wide Road West : House No. 60
North : House No. 50 South : House No. 52

Encumbrances on property, if any

(CIN : L33302HP1981PLC008123) Reserve Price Rs. 29.90 Lakh (Rupees Twenty Nine Lakh Ninefy Thousand Only)
Regd. Office: Plot No. 3, Sector - lll, Parwanoo, Distt. Solan (H.P.) - 173220 EMD Amount Rs. 2.99 Lakh (Rupees Two Lakh Ninety Nine Thousand Only)
] Tel.: +91 172 2548223 / 2_4_ _FaX :+91 172 2_548302 Bid incremental amount Rs. 25,000/~ (Rupees Twenty Five Thousand Only)
Website: www.kddl.com Email id: investor.complaints@kddl.com Date and time of e-auction 20,06.2023 (from T1:00 AM To 05:00 P
STATEMENT OF AUDITED FINANCIAL RESULTS Bidders are advised fo visit the website (www.msfcecommerce.com) of our e auction service provider MSTC Ltd to participate in online bid. For Technica
FOR THE QUARTER AND YEAR ENDED 31 MARCH, 2023 Assistance Please call MSTC HELPDESK No. 033-22901004 and other help line numbers available in service providers help desk. For Registration status with
(Rs. in Cakhs except earnings per share) MSTC Ltd, please contactibapiop@mstcecommerce.com and for EMD status please contact ibapifin@mstcecommerce.com.
5 Darticulars Standalone Consolidated Flor proper’iy dtehta;lsland pho;ogrﬁggoaf Otggogré)per;y (;31n1d :1u1c(’;|g1n3t1e’rms and conditions please visit: https://ibapi.in and for clarifications related to this portal,
No (Refer notes below) Quarter | Correspond| Year fo date | Quarter | Correspond | Year to date} piease contacthelpline number an
ended -ing  |figures forthd ended -ing figures for
31 March, | Quarter current | 31March,| Quarter | the cqrrgnt
2023 ended | period ending 2023 ended perio
31 March, | 31 March 3 March, | 5onond e ot ol L
202'? ! 202? : 20;? » | 31 March, Shristi Infrastructure Development Corporation Limited
2023 Regd. Office : Plot No. X - 1, 2 & 3, Block-EF, Sector V, Salt Lake City, Kolkata-700 091
(Audited) | (Audited) | (Audited) (Audited) | (Audited) [ (Audited) CIN - L65922WB1990PLC049541
: : Phone No. : (033) 4020 2020 / 4015 4646
1| Totalincome from operations 8759 6421 36361 30645 22883 | 113876 WELCOME T 400 E-mail : investor.relations@shristicorp.com, Website : www.shristicorp.com
2 [NetProfit/(Loss) for the period from 1697 1004 8924 2083 1566 10761
ordlnar);. aCtl\llltl?tS (before dt/aX’ EXTRACT OF AUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH, 2023
exceptional items and/or .
\ . (T in Laichs)
extraordinary items) — T ONSOLIDATED
3 | NetProfit/(Loss) for the period from 1697 1004 8924 2983 1566 10761 { 5. | - Cuarter Ended Year Ended Cuarter Ended Year Ended
ordinary activities before tax (after . 31.03.2023 | 31.12.2022 [ 31.03.2022 | 31.03.2023 | 31.03.2022 | 31.03.2023 [ 31122022 | 31.03.2022 | 31032023 | 31.03.2022
excep tll ona | items and/or | {Audited) | (Unaudited) | (Audited) [Audited) [Audited) (Audited) {Unaudited) [Audited) [Audited) [Audited)
extraordinary |tem3) 1 r.-ral Incoeme 1'I-..rT operatons ] q977.95 1,477 36418 5.205.63 3,665, 76 4 168 45 | 547829 10,734 00 22575 45 | 2T 70595 _
4 | NetFrort/(Loss) 1orthe periodrom 1267 905 0923 2120 1120 /698 het r'rr.-f‘ {Loss) 1nr the period
ordinary activities after tax (after | { before Tax and Exceptional item ) (1.822.44) (1,455.16) [1,653.8T) (646081 {5.233.49) i1,628.1d) {1.702.02) (17.039.08) (6,869 57)
exceptional items and/or 3 | Net Profit / (Loss) for the period before Tax
extraordinaryitems) | (after Exceptional item ) (. B71.39) (1,455 16) [2,653.85) i, 508 16) {5.233.49) (2,6/5.07) {1.702.02) (17,0359.08) L7 518.51)
5 [Total Comprehensive Income /| 1289 901 6907 2103 1114 7650 | et Frosk/ S R S pavios e . . . . — NI r——
(LOSS) for the period [comprising | ::u*..e f-..-prunr'elu.ﬂ'-l {3,058.10) (1,447 96] (2,697 .44) (7,841.53) {5494 81) (2,852.97) (1. 702 78) (15,370.13) (B, 304 B2)
profit for the period (after tax) and Total m;*t"-rlnn-w 'r-r-.wr For the pe;-nd
ther comprehensive income ':_”F“"'”"E' bsance vl thaod, pesio el P . ; "
0 ¢ . i th['r Comepr ehensve | noome uH-['r 1.1:]] ._3 EI-EIH" ':1.11.46_ I}i’l fI E-E.: -i'iu iF 842 54) {3 49:' &7 I.3 I]“S 'L'EI IJ_E“J‘?.EEJ (17 484 11) & ;a_-t 94
(after tax)} | & | Piad up Equity Share Capital (Face vaue Rs. 10/- : 272000 | 222000 | 222000 | 232000 | 222000 | 222000 | 2313000 232000
6 Pald-qp equity share capital (Face 1254 1274 1254 1254 1274 1254 | 7 | Reserves (exc huding Revakiabon Reserves as shown
valueinRs 10 per share) I in the Audited Balance Sheet of the previouws year) [ ) {1,761.58) 301858 | (5,060.48) : | (24,473.42) | (18.736.27) (12044 34) | (2447142
7 |Earnings per share (of Rs 10/ (2,840.48) 458,47 523858 | (2840.48) 523858 | (2225342) | (165162M | 19 B2434) | 2225342
eaCh) (notannualized): 9 I Faid up Debt {H-u:l [I'I.-II!'- ﬂ-’ldlﬂﬁ "-'['I:Ir & ﬁ_':i 499 -HEI | ..:-'1 Sl Eﬂl I B 'h-'l 1’:—:'." 1U 1 "I_‘:.I' 499 83 i | _|-l. 'JH..i' ‘h‘_ _-1?_4‘3'5'5} = | IP fn 10 H-‘J 1 I':ﬁ H-':'FEI Ei] | B -1':" -H"“ Ei}
(a) Basic (Rs) 9.97 711 | 5449 | 1271 762 | 42.18 10 Debt Equity Rafi (1743 124 val 0 0a oy 69 | 0178 Urm
(b) Diluted (Rs) 9.97 7.1 54.49 12.71 7.62 42.18 H1 | SN [0, e ool 09 DO e}
(i) Basic (Ra.) [13.78) {6 53) (12.13) {35.33) [24.75) {13.86) [5.96) B8] 44 .03}
Notes: ll-||l .-|I||1r|‘lﬁf i (13.78) 16.52) I:1..+ 148 -':I"J fI.EI I..'1-."‘:l" {13 86) 9 96 (T8 5&) (44 0
1. Bhe atbove ﬁtjdited Iinar;]ci[adl res;gsMwergc;'ze:\;igrvr]edAbyé.tthz?udit (?cimmitﬁaefant(:] approvetd by :the Bo;rd of U ; Debenvture Redemption Reserve T FT 201390 T46 bl"l 2013 90 3416 68 3314 98 201390 2 416 68
irectors at its meeting held on ay . The Audited financial results for the current quarter and year [73 [De g - = et Cys z | T e,
ended 31 March 2023 have been subjected to limited to by the Statutory Auditors of the Company. The 1: F"r bt Service Cove ':'F‘H"‘ . e -'?l' L H”':? 'Eu .“ 017 L s :n mJ' IJ'“
unmodified review report of the Statutory Auditors is being filed with the BSE and National Stock Exchange. inkerest Jervice Coverage Rato 0.34) g1 0.6 0. 16) 17 W9 L .04 W
2. The above is the extract of the detailed format of the Audited quarterly and annual financial result filed with the huh- 1. The above financial results have been reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on 26th May, 2023
Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) 4. The above i an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015,. The full format of the Audited financial results are available on the websites of the Stock Regulations, 2015, The full format of the Cuarterly Financial Results are avallable on the Stock Exchange website |.e BSE website (www bseindia com), Calcuita Stock Exchange Limited
Exchanges i.e. www.bseindia.com and www.nse.india.com and the company's website www.kddl.com IWWW.CSE-India.com) and Company’s website (www.snnisticorp.com) .
. For and on behalf of the Board of Direclors
For and on the behalf of Board of Directors Shristi Infrastructure Development Corporation Limited
Place : Gurugram Yashovardhan Saboo Place - Kolkata cunil Jha
) (Chairman and Managing Director) Dated : 26th May, 2023 Managing Director
Date : 26 May, 2023 DIN-00012158
FORM A
PUBLIC ANNOUNCEMENT qﬁaa U Union Bank REGIONAL OFFICE, NEW DELHI SALE NOTICE
Recplalion & of (e Meakaney ar b '.r Ar _'|'||-,. ulun §1&epr of India
s et 8 ey i ity ol S 1, FAIZ ROAD, JHANDEWALAN, NEW DELHI-110005, For Sale of
FOR THE ATTENTION OF THE CREDITORS OF " E-mail: ch8821leg@unionbankofindia.bank Immovable Properties
INTEC INDIA LIMITED
RELEVANT PARTICULARS : E-Auction Sale Notice for Sale of Inmovable properties on 14.06.2023 between 11:00 am to 5:00 pm Under the Securitisation and Reconstruction of Financial Assets and enforcement of Security|
[ 1. [hame of comorsa debior | INTEC INDIA LIMITED f Interest Act, 2002 read with Rules 8/9 of the Security Interest (Enforcement) Rule. 2002 with amendments on time to time.
i U bl ket corporete deblor | 27/01/2014 1 Noticeis hereby givento the publicin general and in particular to the Borrower(s) and Guarantor (s) that the below described Immovable properties mortgaged/ charged to the Secured Creditor the possession of which has been taken by the
3. | Aulbeity urdher which comorak deblor Roegsrar of Companes-Dads . . . . . . " . Cam . . q o . q .
& incorportne | regsoensd Authorized Officer of Union Bank of India (secured creditor) will be sold on "As is where is" "As is what is' and 'Whatever there is" on the date mentioned above, for recovery of dues as mentioned here under from the below mentioned
4, |Comonna identty Mo/ Limited Liabily | U2E2200020 APLG264073 ’ Borrower (s) & Guarantor (s), The Reserve Price and the Earnest Money Deposit are also mentioned hereunder:
k= ,,Td“,;& m:f ,e;ﬂ,ed' :,,]Ze ad | Howse N 158, Ground Foer, Aun Hagar, ; S.| Name of the Name & address of Description of the Inmovable property put for auction Physical / Dues to he recovered Reserve Price (In Lacs) ; ':a“‘teu& )
prrcipal ofice [F arny of coponthie Saddanung Enclave, Mew Dathi-1 10025 No Branch Borrower & Guarantor svmbo"c from Borrower EML @ ‘K‘utahc()ﬂz:do
|| dabtor o _ | . Possession / Guarantor (Rs.) | Big Increment | Offiicer
&, | Insckency commeancement oaa in 25062023 | = = e o . . 0 0 |
| et of corperste dabis 1. Preetvihar | 1. M/s P.S, Associate ( Prop : Sandeep Sharma) C-120| Shop no. 23, Second Floor, Shilpi Arcade, Plot No. 14, Sector-04, Commerical Market, Vaishali, Ghaziabad,| Physical 1-10.64 Lacs 25.63 | Anoop Kumar,
[ | Estimaied dote of closers of inschency | 2201 12023 il (05322) First Floor Defence Colony Bhopura Ghaziabad, Uttar| UP 2-11.20 lacs E 257 1 Mob.:
| resnution process _ 5 Prades, & 2. M/s M.S. Associates, (Prop: Mrs Manju 3-11.15 lacs + Interest! | 8607271414
g, |Mame and registraton numter of the Dt LEKHRAJ BAJAJ Sharma), C-120, Defence Colony, Bhopura Ghaziabad, + Expenses (as on date 0.25
OO0 PTG 2 Regd No. IBERA-002 P NO0038/201 71810075 U.P., Uttar Pradesh, 3. M/s D V Enterprises | _ |
e 67 P P W A K || 2.| Vasundhra | Bamdev PantatFlatNo.5 First Floor, Plot no. B 39, Area,| Flat No. 5 First Floor, Plotno. B 39, Area, Krishna Apartment, extent 450 Sq.ft., Block B, Shalimar Garden| Symbolic | Rs. 2.45 lacs + Interest 174 | SriChandi |
it ekl miad Fitamours, Debi110034 enclave Krishna Apartment, Block —B, Shalimar Garden Extn.-Il, Extn.-Il, Sahibabad, Ghaziabad U.P. + Expenses (as on date 171 ' Kumar-
|with the Board ek hraaspm el com (05632) Sahibabad, Mob.:
30, Ackiresss and e-eal 16 be usad for (107, Agareal Prestige Mall, Adioning ko NEK : | _ 0.25 | 8076933102
corespondencn wit the maim Fitampura, Daihi-1 10034 3. Tilak Nagar | SanjeevBhushan MIG Flatno. 006 located on the lower| MIG Flat no. 006 located on the lower ground floor of Regent Block in Nine stories building freehold buildingin| Symbolic | Rs. 13.65 lacs + Interest 42.30 | SriVikas
[ o i Blco il bl ; (05252) | ground floor of Regent Block in Nine stories building| society known as Supertech Estate Sector-9, Vaisahli Ghaziabad U.P. super areais 977 SFT. + Expenses (as on date] 493 ' Rathee
o T o i i freehold building in society known as Supertech Estate ' Mob.:
12| Clanses of cradior, I any, Lndes M . i : 0.25
et o Syl Sector-9, Vaisahli Ghaziabad U.P. . - 9350370020
21, aEceranad by the merm reschaon 4, | Kashmere Gate| 1. Mr. Jetender Singh Lamba, S/o ShriM.S.Lamba ALL THAT PROPERTY CONSISTING OF SHOP/PORTION OF GROUND FLOOR BERARING PVT.NO —-| Physical |Rs.9.48 lacs + Interest 1743 | Manish Ranjan
| professional _ | (37930) B-3/3, Ground Floor ( Back Side), Model Town, New Delhii G-5 AREA MEASURING 140SQ.FT (APPROX) EXCLUDING ROOF RIGHTS OF PROPERTY BEARING + Expenses (as on date 174 - Mob.:
13--_'*'-1?1&:3-54 Ineohvency Prodessnnals ML, -110009 NO B-3/9 SITUATED AT MODEL TOWN DELHI IN THE NAME OF MR. JETENDER SINGH LAMBAWHICH . 9873776129
| dertifiect 1o act iss Auhorisecd IS BOUNDED BY: On the North by: Shop G-6, On the South by: Shop G-4, On the East by: B-3/10, 0.25
?ﬂmfg ml" o Onthe Westby : Passes B-3/8 !
14| 5 Relevant Formna and [ Wt e il it iy ekt himil il 5. KirtiNagar [ Vibrant India, B-34-5889, StreetNo. 8, LaxmiNagar, Jassian Road, Village Jassian, Ludhiana, Punjab— 141001 Physical Rs. 17.65 Lacs + 25 Mr. Rupesh
{ i) Detais of authoried rpesertabes | A (53220) E-320, Sector-5, Bawana Industrial Area, Delhi - 110039 Interest + Expenses 25 Kumar
an mwkibh ak i (as on date) : Mob.:
Fl;-ti-l::E iz haraby given that the Mational Company Law Tribunal, Mew Delhi Banch VI 02 302019346
his S ol “Iigmm”*” AR B A mrm':r'a.;mswmw Rasolution ﬁrmsg i 6.. SBSarafa | Ahmadi Khatoon, Residential Property: Flat no. GF-2, Ground Floor, Plot no. A-6-4A, DLF colony, Ankur Vihar, Loni Tehsil,| Symbolic |Rs. 17.86 lacs + interes 36 | Mr. Luvkush
tha INTEC INDIA LIMITED on 26/05/2023 Market (30770) | A-6/4A, Ground Floor, DLF, Ankur Vihar, Loni Ghaziabad| District Ghaziabad, UP, Area-83.61 Ssq.m. or 900 sq.ft + expenses (as on date) 36 1 Mob.:
The creditars of INTEC INCIA LIMITED are hereby calbed uparn 10 Subimil thelr claims 0.25 Rl
:ﬂ:}ﬁq:ﬂ;’;ggﬁ;‘;ﬁfﬁfﬁfj RN Do P 7.| Mayapuri SME | Veena Tiwari, FlatNo. 14 C, Block D-1-C Janakpuri, New Delhi- 110058 Symbolic | Rs.18.76 lacs + interest 48.60 Mr. Diwakar
e e g _ _ _ (12562) Flat no. -14, C Block -D-1-C, Janakpuri, New Delhi - + expenses (as on date 486 . Kumar,
Thea Financial Creditors shall submit their claims with proof by electronic means only, 110058 : | Mob.:
j:;&:gi?cii‘:fifﬁ may submit the claims with proof in person, by post or by . 0.25 | 0924996649
PR U”al'sﬂ T ————— BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE : (1) The sale will be done through e-auction platform provided at the Website https:/iwww.mstcecommerce.com/auctionhome/ibapi/index.jsp, Note: Bidders are advised to register and validate their KYQ
e L EXHAAT BAJAL on the date and time of auction specified above. (2) Bank reserves the rights to cancel / postpone the auction at any point of time. (3) For further details and complete Terms & Conditions of the sale, please refer{ on MSTC website/portal atleast 2-3 days prior to auction date
Interim Resalution Professional of INTEC INDIA LIMITED http://www.unionbankofindia.co.in/english/TenderViewAll Auction.aspx (4) Interested person may also contact concerned authorised officer (5) Please contact the concemed branch for inspection off and EMD may be deposited 2 days before the date of auction
Date: 28/05/2023 Regn. MNo. ; IBBLIPA-002/1P-NO00SS/2016-1 710078 properties on all working days from 12:00 Noon to 04:00 PM with prior appointment. to avoid any inconvenience.
PG B Dol AR M Date: 26.05.2022, Place: New Delhi Authorised Officer, Union Bank of India
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